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(Banking Division)

New Delhi, the 6th October, 19937

§.0. 2219.-—In pursnance of the powers conferred by sub-
gection (2) of Section 1 read with sub section (2) of Section 6
of the Sich Industrial Companies (Special Provisions) Act
1985 (1 of 1986). (he Central Government herchy uppoints
Shri Ashim  Chaticrjee, TAS (RT: 60), presently, Adviser,
Planning Commission us a Mcember of the Board for Indns-
trials and Financial Reconstiuction for a period of fivz years
from the date of his taking charge.

[No. 7/14/93-B.0.-1]
M. S. SEETHARAMAN, Unler Seey.
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INSURANCE DIVISION
New Dethi, the Sth October, 1993

§5.0. 2220.—In cxercise of thc powers conferred by sub-
rule (2) of rule 13 of the Life Insurance Corporation of
India Class TII and Class IV Employees (Revision of Terms
and Conditions of Service) Rules, 1985, the Central Govern-
ment hereby determine that, subject to the other provisions
of the suid sub-rule, the payment in lien of bonus for the
period cominencing on ihe st day of April, 1992 and ending
with the 31si day of March, 1993 (o every Class IIT and
C‘llass 1V employee shall be at (he rate of 15 per cent of his
salary.

[F. No. 2(8)/Ins. T1T/91]
S. ANAND. Assti. Controller of Tnsurance
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MINISTRY OF COMMERCE
Nov. Delhi, the 41th October, 1993

5.0. 2221 —-]n exercise of the powers conferred by sub-
section (i) of Section 7 of the Uxport (Quality Control and
raspection) Act, 1963 (22 ol 1963), the Central Government
hereby recognises the Bombay Municipsl Corporation as an
agency Tor inspeclion of Raw Meat (Chilled /Frozen) originat-
inz from Deonar abbatoir prior to export subject to the
conditions notified in the Fxport of Ruw Meuf (Frozen/
Chillec) (Quality Control and lnspecdon) Rules, 1992,

Lxplanation @ In this notification Raw Meat (Chilled /Frozen)
moans \—

i) Meat and minced meat processed by chilling /quick
fieezing: obinined from Buflalo, Carcasses, veul?(_‘ulf
meat obtained from buffulo calves of above fonr
monihs and upto one vear of age; and

(i) Indian goat and sheep row chifled firozen meat and
minced ment of poat. sheep and processed by chil-
ling /quivk freezing obtaincd from goat and sheep.

2. This notification shall come into force on the date of
it publicution in the Official Gazelle.

[F. No. 6/1/92.EI&IP]
KUM. SUNMA SUBBANNA, Directar
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